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Construction of toilets under SBM

102. PROF. M.V. RAJEEY GOWDA: Will the Minister of JAL, SHAKTT be pleased

to state:

{a) whether all the toilets built under the Swachh Bharat Mission (SBM) have

undergone the second round of verification;
{b) if so, the details thereof;
{cy 1if not, the reasons therefor;

{d) the number of toilets built under the SBM that have been verified by a non-
partisan third party; and

{e) the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI RATTAN
LAL KATARIA): (a) to (¢) As per the Swachh Bharat Mission (Gramin) [SBM((G)]
guidelines, villages declare themselves Open Defecation Free (ODF) through a Gram
Sabha resolution of achievement of ODF status. As per the data reported by the
Districts/States on the Online Integrated Management Information System of SBM{G),
all the 599,963 villages of the country have already declared themselves ODF. The
Guidelines further provide that at least two verifications should be taken up to ensure
sustainability of ODF status. The 1st verification is to be taken up within 3 months of
ODF declaration and the 2nd verification is to be carried out around 6 months after the
1st verification. As on 13.11.2019, 2nd verification has been completed in 1,54,807

villages.

{d) and (e) Department of Drinking Water and Sanitation had conducted National
Annual Rural Sanitation Surveys (NARSS) in 2017-18 and 2018-19 through an independent
agency. NARSS 2017-18 had covered 92,040 households in 6122 villages and NARSS
2018-19 had covered 92,040 households in 6136 villages, across 29 States and 3 UTs.

Uranium contamination in ground water in Haryana
103. KUMARI SELJA: Will the Minister of JAL SHAKTI be pleased to state:

{a) whether Government is aware that the ground water in the country has a
higher level of Uranium concentration than the World Health Organization (WHO)

standards;
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(b) if so, the details thereol with special reference to Haryana;

(¢) whether Uranium is not included in the list of contaminants under the

Bureau of Indian Standards' Drinking Water Specifications; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI RATTAN
LAL KATARIA): (a) and (b) There is prevalence of Uranium concentration above 30
micro-gram per litre (WHO provisional guidelines) in some of the localized pockets of
few States/UTs in the country. A report brought out by Duke University, USA in
association with Central Ground Water Board and State Ground Water departments
states that Andhra Pradesh, Chhattisgarh; Gujarat, Haryana, Himachal Pradesh, Jharkhand,
Karnataka, Maharashtra, Odisha, Punjab, Rajasthan, Tamil Nadu, Telangana, Uttar
Pradesh, West Bengal and Jammu and Kashmir have localised occurrence of Uranium

concentration.

The report found that the following districts of Haryana viz. Bhiwani, Fatehabad,
Hissar, Mahendragarh, Panipat, Sirsa and Sonipat have localized patches of Uranium

concentration.

(¢) and (d) The Indian Standard I5-10500: 2012 for Drinking Water specification
has specified requirements for radiocactive residues as alpha and beta emitters. These
requirements take mnto account all radioactive elements including Uranium. No individual

radicactive elements have been specifically identified.
Updation of National Water Policy

104, SHRI HARNATH SINGH YADAV: Will the Minister of JAL. SHAKTT be
pleased to state:

(a) whether any progress has been made to update the age old National Water
Policy (NWP);

(b)  whether it will be helpful in the judicious and multiple use of water resources

among different States; and
(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRT RATTAN
LAL KATARIA): (a) to {c) Central Government formulated the National Water Policy



